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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW
DELHI

ORIGINAL APPLICATION NO. 539 OF 2022 |

~ Omaram Banjara Vs State of Rajasthan & Ors.
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M/s Nayra Energy Company Ltd,
sawaipura village, Chotila, Pali
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ﬁl’ﬁ'ﬂ ‘— service of notice dated 12.12.2022 to praponen’t {M/s Nayra Energy Company Ltd.) in
Original Application No. 53972022 titled " @maram Banjara Vs state of Rajasthan & Ors."reg.

UE — consultant (fudicial) National Green Tribunal, Faridkot House, Copernicus Marg. new delhi
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srela A\ A ' & “By Email”
' ' National Green Tribunal
Faridkot House, Copernicus Marg,

New Delhi-110001

No. NGT/JndiciallOA/539-2022) Dated: 32.12:2022

To
District Collector, Pali
Jai Narayan Vyas Colony,
Pali, Rajasthan-306401
Email: dm-pal-ri@nic.in

Sub: Service of Notice dated 12-.;1;2:2{}22 to Project Propon;en_t (M/s Nayra Energy
Company Ltd.) in Original Applicatien No. 53972022 titled “Omaram Banjara Vs State
of Rajasthan & Ors."-reg, :

Sir, |
The aforesaid application was listed before the Hon’ble Tribunal on 06.12.2022, when the
Hon’ble Tribunal inter-alia passed the following order (reproduced relevant extracts only):-
' “4. Notice be served on the Project Proponent- M/s Nayra Energy Company Ltd..
through the District Collector, Pali and for this purpose notice issued to the
Project Proponent be sent to the District Collector, Pali by E-mail for getting
service of the same effected on.it and sending his report in this regard.
5. List for further consideration on 27.03.2023.”
In pursuance of the order dated 06.12.2022 passed by Hon'ble Tribunal, notice dated
12.12.2022, is enclosed with the request 1o service the notice to Projeet Proponent (M/s Nayra
Energy Company Ltd.) and send the service report.

-

With rggards

~ Consultant (Judicial),
g National Green Tribunal
Encl: As stated above. A L
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BEFORE THE NATIONAL GREEN TRIBUNAL, NCW DELHI
ORIGINAL APPLICATION NO. 539 OF 2022

Omarsm Banjnra Vs State of Rajasthan & Ors,
To

1. State Of Rajasthan,

Throagh Chief Setretary,

Government of Rajasthan, ; !

Searetariat, Ashok Nagar, Jaipur, Rajasthan-302005

Email: escai@rajasthan.oov.in L =4 : (RESPONDENT NO.1)
2. Principal Secretary, Department of Industries,

Government of Rajastian,

Office of Commissioner Industries,

Commerce and CSR, Rajasthan
Udyog Bhaswan, Tilsk Marg, Jaipur-302005
Email: indrai@raidsthan.coy.in/ -
indrajfo2 @raiasthan.cov.in (RESPONDENT NO.2)
3. Distriet Collector, Pali ;
Jai Narayan Vyag Colony, Pali. Rejasthan-30640 |

Email: dm-pa ia-ri@}lic.m ; (RESPONDENT NO.4)
4. M/s Nayra Energy Company Ltd. 53 j
(Project Proponent)
“Sawaipura Village, Chotila, Rajasthan-306421 (RESPORDENT NO.3)
: NOTICE :

Whereas the above titied Application was lisied beforo the Tribunal on 06. 12,2022 tcopy
of order, petition ‘ang report are enclosed). when the Tribunal inter-alia passed the following
order (reproduced relevant extracts only):= i

; _ “3. In view of the avermentis in the application and observations in the report
of the Joint Committee, we consider it appropriate to have response of (1)
State of Rajasthan through Chief Secretary, Government of Rajasthaa, (2)
Principal Secreiary, Department of Industries, Governnyent of Rajasthan, (3)
State PCB, (4) District Colleetor, Pali and (5) the Project Proponent- Mis
Nayra Energy Company Litd., who stand impleaded as respondents No. 1 to
5. The Registry is ditected to prepave and attach memo of partics to the
application. Respondent no. 3 is afready appearing before this Tribunal
through counsel. Notices be issued to respondents No. 1, 2, 4 and 5 requiring
them to file their reply/response within two months at judicialngt@goy.h

. preferably in the form of searchable PDF/OCR Supported PDF und not in
the form of Image PDF. Reply by respondent no. 3 be also filed within two
manth as directed above.

4. Notice be served on the Project Proponent- M/s Nayra Energy Company
Ltd., through the District Colleetor, Pali and for this purpose notice issued to
the Profect Proponent be sent to the District Collector, Pali by E-mail for
getting service of the same effected on it and sending his report in this

regard,
5, List for further consideration on 27.03.2023.Y
Ak k ek
2. Now, take further notice that the above matter will be listed for further consideration

before the Hon'ble Tribunal on 27 March. 2023, at Faridkot House, Copernicus Ma rg, New
Delhi-110001 tiirough physical hearing (with hybrid option), when you may appear before the
Hon'Ble Tribunal either in person or by a pleader duly instructed, and file responsesireplies. us
per directions of the Hon’ble Tribunal vide Order dated 06.12.2022.

3. Take further notice that in default of your appearance on the date above mieptioned, the
said Application will be heard and determined in your absence. : i
4. Given under m y hand and the seal of this Tribunal, on this |2 December, 2022,

Note: (For Orders, Cause Lists & other informution,  please Visit our eebyite

wwnp greennribunal gonsin) x: r o s LE

Consultant (Judicial), NGT




126

Item No.07 < (Court No. Z)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid Option)

Original Application No.539/2022

Omaram Banjara ' ...Applicant
Versus

State of Rajasthan & Ors. ...Respondents
Date of hearing: - 06.12.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER. . :
Applicant: None.

Respondent: Mr. Tirupati Gaurav Shahi, Proxy counsel on behalf of Mr.
Nishant Awana, :Advocate for Rajasthan PCB.

Application is registered based on a letter petitioh received by_ Email.

ORDER

1. The grievance in the 'application is that Nayra Energy company is
indulging in ﬁlegal mmmg of sail from Goucher (Pasture) la.nd . public ponds
and water bodies of nearby vﬂlages and uprooted thousands of trees in
Chot:la, Tehsil Rohat, Distrigt Pah (Rajasthan) and thereby damaged the

enwronment

2. Vide order dated 05.09.2022, this Tribunal constituted a Joint
.Committee comprising of the State PCB, DFO and Collector, Pali with
direction to submit report within 0;16 month. In compliance thereof Mr. Rahul
Sharma, Regional Officer, RSPCB, Pali has seiit teport of the Joint Committee

o)

vide email dated 02.12.2022.

3. In view of the averments in the application and observations in the

report of the Joint Committeeuwe ;consider it appropriate to have response of
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0.A. No. 53972022 Otnaram Banjara ve. State of Rajasthan & Ors.
2

(1) State of Rajasthan throngh Chief Sécretary, Government of Rajasthan, (2]

Principal Secretary, Department of Industries, Government of Rajasthan, (3
State PCB, (4) District Collector, Pali and (5) the Project Prdponent- M/s
Nayra. Energy Compa.ny Ltd . who stand impleaded a8 teéspondents No, 1 to.5,
’!‘he Registry ‘is. dnected {0 prepare and attach memo _of parties to the
application. Respondent no: 3 is already appearmg before thiS 'mbunal
thirough counsel:  Notices be _issued to re&pondents Ne. 1, 2, 4 dand 5
requiring them to file their reply/response within two months at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and
ndt in the form of Image PDF, Réply by respondent no. 3 be also-filed within

two month as directed above.

* Notice be served on the Project Proponent- M‘/-;_s, Nayra Energy Company
- Ltd,, through the District Collector, Pali and for this purpesgnohce issued to
the Project Proponent be sent to the District Collector, Pahiby E-mail for

getting service of the same effected on it and sending his report in this regard.

5.  List for further consideration on. 27.03.2023.
" Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
December 06, 2022
AG
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